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IN THE CENTRAL ADMINISTRATIVE TRISUNAL HYDERABAD BENCH HYDERABAD.

L o 0.A.NO. 1291 of 1994, o _
Batueen | . , Dated: 26.10.1994.
G.S,Bhasyakarlu - ..ﬁ ‘ Applicant N
: And .,
'S 1., Senior Superintendant of Post Officas, Vijayawada Division,
Vi jayawad@. o
: ~ vad Respondent
Counsel for the Applicant :+ Sri. S5.Ramakrishna Rao
Counsal for the Respondent : Srl. M R.Davaraj, Sr. CG3C.
CORAM:

Hon'ble fir. A. ‘W Haridasan, Judicial Member —
Hon'pble Mr. R.Rangarajan, Administrative Pember

The Hon'ble Tribunal made the following order:-

The resﬁmndehts have not yet filed counter. The
respundents gre directing to file reply within 4 weeks, with
a copy to 'the counsel for the ‘applicant. List the case for
final hearing on admission/final disposal on 23. 11.1994,

2s ' As an interim measure, it is hereby ordersd that
any appnlntmeht made to the post of E£.D.8. P.M., Annavaram
villagse wouwld be subject to the out come of this 0.,A. and the
appolntaa to that post, if any, should be spacifically informed

about this. »
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Deputy glstrar(ﬂudl )
Copy tot- | | e
1. Senior Superintendent of Post Offices, Vijayswada Givisi

Vi jayawada.
2., 0Onsg copy to Sri. S. Ramakrlshna Rac, advocate, CAT, Hyd.
3, One copy to Sri. WR.Desvaraj, 35r. CGSC, CAT, Hyd.

4, UOne spare copye
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